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Mobile Library-cum-Book Stall

g210. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of RAILWAYS
be pleased stale:

(a) whether it js a [act that only one
2nd Clasg card pass is issued to Mob.le
Library-cum-bookstall contracters for
the use of their representatives in
train;

(b) whether it is a {act that the Rail-
way has issyed extra card pass 1o
the contractors to supervise the work
of mobile-cum-Library bookstall;

(c) whether it is zl50 a fact that
Ministry of Railways have received!
any suggestion from the Menfhers of
Parliament for the withdrawal of order
of fixing photograph on »nd class card
passes in  mobile Librarv-cum-book-
stall; and

{dy if so, what getion Governmenl
propuse tg take in this regard?

THE DEPUTY MINISTER (N THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SIIR1 MALLI-
KARJUN): Gy amid (b Instructinons
t0o the zonul ru.dways ylready exist for
issue of absolute minimum number of
secony] class  passes required for
management of maobile library-cum-
Lookslalls avalable over the section
on which the mobile ynils 4nd for use
by the person/persons (contractor and/
or his employees) who yetually manuge
thy mabile library-cum-bookstall on 4
particular train.

(c) and (d). A reference was received
from one Member of Parliament sug-
gesting the wilhdrawal of qrders for
affixing photographs on the card passeg
issued to mobile Lbrary-cum-booksiail
contractors. It has however, heoen
decided not to make any relaxation. in
thiz regard on consideration that when
all card passes are issued with the pho-
fographs of the persons whn would
utilisg the same, it would jvoid misuse
of such passes by unauthorised per-
50NS,
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Allotment of Bookslalls to uzemployed
Graduates

2211, SHRI RAMAVATAR SHAS-
TRI: Wil the Minister of RAILWAYS
be pleasod to state;

ta) whether it is a fact that his
Ministry issueq orderg of preference
to the Zonal Railways [or allotmenl of

Lbookstalls to the group of unemploy-
ed graduates;

(b) whether it is n fact that the
order of preference for allotment ot
hookstalls al Ambala Cantt, Station is
not followed;

(¢} whether it ig a fact that So many
unemployed grmaduatey have applied
and depasited ampsum  earnest mo-
ney anJd the case has not ye! Leen
linalised; and

() what are the
thereog

detailed reascns

THF, DEPUTY MINISTER IN THE
MINISTRY OF RAHLWAYS AND IN
THE. TFFARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARIJUNY: (ar to d). The order of
preference for the award of bookstall
contracts at Stations on Indian  Rail-
wayg is indicateq below .

(N Cu-pperative Socielicg of actu-
al workers/vendors and Cno-operative
Sgcictivs of unemployed graduales;

(i) Partnershipg and Associalions
of unemployed graduates;

(iiiy Lpdividual unemployeq gradu-
ates, who are sons/wardg of rail-
waymen (serving ‘retired); amd

(iv) Individual unemployed gra-
duates other than those at (iii) above.

In {he case of bookstall contract at
Ambala Cantl. Stalion five wupplica-
tions (one from a Partnership ¢f un-
employed graduates and the -emain-
ing from four individual unempioyed
graduaies) were received. The part-
nership firm faling under order of
preference No, (ii) above was not
considered suitable as the represen-
tative of the Partnership firm who
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appeared before ihe Screening Com-
miltee, failed to produce the gradua-
tion certificates of other partners.
The bookslall contract bas, therefore,
been offered by the Railway Admi-
nistration to an  individual unem-
ploycd gruduate falling  under the
order of preference No. (iii) above.
There has, therefore, Lecen no devia-
tion from the procedure folivwed by
the Zonal Railway.

Medical facilities o Press Caorrespon-
denty & Journalists

n213. SHRI RAM VILAS TPAS-
WAN: Will the Minisler of IIEALTH
AND FAMILY WEI.FARLE be pleased
lo state:

ta) whether there is any oropasal
under consideration  of the Govern-
ment to pro.ide medical faciities 1n
the Camtal and all "A’ (lass cities in
the counlry to the Press Corresponh-
dents and  Jowrnalists as per rules

admussible to the Central Govern-
ment Employees;
(h) il so, what are the details

thereof: and

(c) f not, the reasons thereof?

TiFE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WEI FARE (KUMAR] KUMUD-
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Class cities in the country to the
Press Correspondents and Journalists
as per rules admissible to the’ Cen-
tral Government Employees,

(b} and (c}, Do not arise,
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